OA 934/89, 969/89, 970/89, 32/90.

Tribunaﬂ% Order: Dated:23.02.1994

Shri P. Shankaranarayanan, counsel

for the applicant.

Shri M.I. Sethna with Shri Bhatkar,

counsel for the respondents.

Shri Sethna states that the seniority

'1ist has been modified and the applicant

has no - grievadce' now. In this
background Shri Shankaranayanan states
that he wants two weeks time to seek
instructions as to whether he would
be din a position to withdraw the .
application, in view of the latest
pos 1t10n

D

Put up for heariap on 23.03.1994.
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lLakshmi Swaminathan M.R. Kolhatkar
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